
C O M M p p p

ON

ABSENCE OF MEMBERS FROM THE SITTINGS OF THE HOUSE

1. the Chairm an of the Committee on Abence of Members from  the 
Sittings of the House, having been a u th o r ise a b y  the Committee, present 
this their Seventh Report.

2. The Committee held a sitting on the 3rd August, 1978.

3. The Committee considered applications for leave of absence from  
five M embers. The recom mendations of the Committee w ith  respect to 
these applications are given in the Appendix-
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N e w  D e l h i;
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GODEY MURAHARI, 
Chairman,

Committee on Absence o f M embers 
from  the Sittings o f  the 

Hom e.



A P P E tfD ix

(Vide para  3 o f the R eport)

SI. Nam e of M em ber who has Period for
JMo. applied for leave of absence which leave

applied

Reasons

t .  Shri M ahcndra  N arayan 
Sardar

Shri B. Shankaranand

3. Shri Annasahcb Ma;>;

4 . Shri Charan Singh

5 . 1  Shri Siddhararaeshw; 
Swamv

6-3-78
to

11-4-78
=  37 days.

to
15-8-78  
=  30 days.

Suffering from 
dysentry.

Illness.

1 7-7-78 R igh t side paralvsis 
to

16-8-78  
=  31 days.

17-7-78
to

15-8-78  
= 3 0  days.

17-7-78
to

24-8-7$
=  39 dayg[

Indisposition

Iii-lical tl i

Period for Rem arks 
which leave 
o f  absence 
recommended 
by the C om 
mittee

6-3-78
to

11-4-78  
= 3 7  days.

to
15-8-78

= 3 0  days.

•7-7-78
to

16-8-78  
= 3 1 days.

17-/-78
to 

15-8-78  
= 3 0  days.

17-7-78  
to

24-8-78 
=  39 days.
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